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Affidavit of the Secretary, Forest, Environment & Climate Change Department, 
Government of Jharkhand-cum- Chairman, Joint Committee constituted by the 
Hon'ble Tribunal in compliance of order dated 08.04.2025. 

R 5 

FVE RUREA) 

I, Aboobacker Siddique P. S/O Shri Mohammed Haji presently posted as the Secretary, 

Forest, Environment & Climate Change Department, Government of Jharkhand and am duly 

competent to swear this affidavit and do here by solemnly state and affirm as follows: -

1. That, at present I am working and posted as the Secretary, Forest, Environment & 

Climate Change Department, Government of Jharkhand and as such, I am well acquainted 
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2That, I have gone through the order dated 25.04.2024 and order dated 08.04.2025 

pässedty the Hon'ble Nationa Green Tribunal, Eastern Zone Bench, Kolkata and have 
Pnderstogd ihecontents theren. 

(Reo.B2.-1 1gFhat; D af duly competent to swear this affidavit. Further, it is stated that I have gone 
through theeleant files and records in the present case. 
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4. That, the instant M.A, was taken up Suo-Moto by the Eastern Zone Bench, Kolkata of 

NGT on 08.04.2025 and the Hon'ble Tribunal was passed to issue the direction to the 

Secretary -cum- Chairman of the Joint Committee Forest, Environment & Climate Change 
Department, Government of Jharkhand to file the afidavit with respect to the compliances in 
terms of the Order passed on 25.04.2024. 

apchí 

That, it is humbly stated and submitted that several letters (Six letters) issued by the 
office of the Chairman of the Joint Committee to Railway/WBPDCL/DC, Dumkal 

MS, JSPCB for the full compliance of the order dated 25.04.2024. 

6. That, it is humbly stated and submitted that in compliance of the Department letters 
and order dated 25.04.2024 the Deputy Commisioner, Dumka / Regional Officer, JSPCB/ 
Railway personnel and WBPDCL personnel jointly visited the said site on 15.05.2025 and 

submitted the inspection report with photographs in view of current status in compliance of 

the direction dated 08.04.2025 

7. 

Points 

Compliance Points vide Order dated 25.04.2024 and updated compliances status as 
per the inspection report is hereunder: 

a 

Points of Compliance of the Order 
dated 25.04.2024 

The said Letters are annexed as 

UMA 

GI sheet with a height ranging from NOtAY 
20 to 25 t�et, has not been installed 

Dea!h1ea002 betweén coal siding railway line no. 
05Jand 06 to prevent dust and airborne 

particles from the siding area from 
entering into the passenger area 

Annexure 'A' series. 

The inspection report dated 
15.05.2025 is annexed as 

Annexure B'. 

PTZ camera are not installed at| PTZ cameras have been installed at 

Phulo-Jhano Chowk Phulo-Jhano Chowk. 

server. 
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Dust collection has not been installed| In this regard, Assistant Commercial 
at the Railway Siding in accordance Manager-I, Eastern Railway Asansol has 
with the directions given submitted a request letter Ref. no. 

C.4/Pollution Control/ASN/20 Asansol, 
dated-19.05.2025, stating that 
installation of dust collector in such an 
open space of Dumka Goods Shed to 
mitigate the coal dust is not feasible, 
However PM10 analyser has been 
installed at the railway siding to monitor 
PM 10 levels, with its online 

connectivity provided to the JSPCB 

Status of Compliances 

The GI sheet, with a height ranging from 
20 to 25 feet has been installed between 
coal siding railway line no. 05 and 06 to 
prevent the dust and airborne particles 

from the siding area from entering into 
the passenger area., 
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e 

9. 

7 fog mist cannon are installed and 
functional in the north direction and 3 
more fog mist cannon are to be 
installed in the same direction 

No water sprinklers have 
installed on the side of stone 
siding to control the dust particles 

been During the inspection, the GSS of the 
chips Goods Shed at Dumka Railway Station 

informed that 05 mist fog cannons have 

been purchased and are currently in the 
of being installed. 

process 
The 

construction of platforms for the fog 

mist cannons and the water line 

connections is also underway. 

A pucca approach road has not been 
constructed in the wharf area and the 

space between railway line no.05 and 

06 to mitigate the dispersion of re-
suspended dust and airborne particles 

Wheel washing and vehicle wetting 
facility has not been developed at the 
specified location. 

14 Nos. of fog mist cannon have been 
installed at the railway siding for 
effective dust suppression. 

A pucca approach road has been 
concrete railway constructed using 

sleeper in the wharf area and the space 

between railway line no. 05 and 06 to 
mitigate the dispersion of re-suspended 
dust and airborne particles. 

WBPDCL has developed a combined 

coal wetting & wheel washing facilities 
in route at mouza transportation 

Hetkoria near Nakti village before 

entering the populated area of Dumka 

It is humbly stated and submitted that due to partial compliance of point 'e' of order 

dated 25.04.2024, a direction has been issued to DRM, 

ensure the full and final compliances timely at the 

02.07.2025. 

NeTAYR 

town. 
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That, this affidavit is filed bonafide and in the interest of Justice. 

Asansol Eastern Railway Division to 

earliest vide letter no-2279 dated 

10. That the statements made in above paragraphs are true in my knowledge and annexure 

are true copy of its original. 

Verification 

The said Letter is annexed as 

Annexure C'. 

Verified at Ranchi on this day of 3rd July, 2025 that the avermnents & facts stated 
herein above are trueaHd atd ored tÙ my knowledge and belief and nothing material has been 
concealed there from. 

Deponent 

Deponent 

demtticatioa of Law 3



a -7/uforgo (are)-16/2021-/S32 

H8TY, 

H1-4 NGT, rorT aaH YK M.A. No-13/2024/EZ in O.A. No 

19/2021/EZ 
fjG-25.04.2024 } qfRT 3TT 4T4IA qT H| 

¢NNEXURE -A SERIES 

ya2716 

HT- 1. farfts yai-1805 f0E-13.05.2024, ya0G-2541 

fei-10.07.2024 yalG 3653 fp-12.09.2024 yd qa-3911 
fjcF-04.10.2024 | 

fics-02.07.2024, 

faare I< M.A. No-13/2024/EZ in O.A. No-19/2021/EZ À fG-25.04.2024 } YIRT 3TT 

STI4ÍGF-7//quforço(ar)-15/2021- /<32 

Para 7- We, therefore, dispose of the present M.A. with a direction to the State 

Respondents/Stakeholders to complete the remaining compliances as enumerated in the Report of 

the Joint Committee by 30.06.2024 thereafter the Committee shall re-visit the site in question and 

submit fresh Compliance Report before this Tribunal by 15.07.2024. 

F (2020 -Polluuon Letter1955 (Mukesh) 
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qa i7/touo(r-15/2021-3911 

tayg- HIH4 NGT, toT faaEftT aG M.A. No.-13/2024/EZ in 0.A. No. 

19/2021/EZ f0G-25.04.2024 > ynfRa HrI IuId Hay I 

yHT- fTfy yalo-1805 ic-13.05.2024, yTF-2541 fTiG 02.07.2024 yd ylo-2716 

fa-10.07.2024 | 

HEIRTU, 

qOTO, e, fer-4/ho)24 

tqRTEH Ç M.A. No.-13/2024/EZ in O.A. No.-19/2021/EZ fic-25.04.2024 $ YRT 3T¢T 

^TY0G-7/qufogço(ara)-15/2021-39) 

NGT letters/sandhya/46 

fararTu 
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ya HI-7/atog<O(rG)-15/2021- 36c� 

fàyy- Afy NGT, rATTI fdurrtT ar< M.A. No.-13/2024/EZ in O.A. No. 

yT- fTfs qaio-1805 faiG-13.05.2024, yai-2541 fia-02.07.2024 yd yats-2716 
fio-10.07.2024 | 

HE, 

faaRrT qG M.A. No.-13/2024/EZ in o.A. No.-19/2021/EZ fE-25.04.2024 RT 3TRI 

uftràcT (Compliance Report) 3faciq GYce qyT ft vU | 

STIY0G�7/ Tufo9ço(aTE)-15/2021-365e 

NGT letters/sandhya/42 

aoo, re, feio-/2/9/ 24 

' 
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0A-7/qUoo (re}-15/2021- 27 0vo, <tA, ft-o24 

HIT4 NGT, ioIGI faurge 
19/2021/EZ fio-25.04.2024 uRT 3TÈNT 

fars yalc-1805 Hi-13.05.2024 yd yajeo-2541 fM0G-02.07.2024 | 

fafaa f fc-25.04.2024 

ag M.A. No-13/2024/EZ in 0.A. No 
3Yl HT HI 

SIY0G-7/qefosco(are)-15/2021-27/6 

(288) 

faR q M.A. No-13/2024/EZ in O.A. No-19/2021/EZ 
HiG-25.04.2024 YRT 31<I 
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HEITA, 

faiu yajo-1805 fich-13.05.2024 

H-4 NGT, efoIGI fareA aK M.A. No-13/2024/EZ in 0.A. No 

faf 

OVo, t, fata-02//24 

ft a< M.A. No-13/2024/EZ in O.A. No-19/2021VEZ 0-25.04.2024 qRG 3T<I 

f fio-25.04.2024 

SiI406-7/qutoygo(ar)-15/2021- 2S4) 

(286 

fazarHJÁA, 
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H|T0s NGT, GIOIIT faerT qIG M.A. No-13/2024/EZ in 0.A. No 

fAGgRR S4YT fagys Hts NGT, 

13/2024/EZ in O.A. No-19/2021/EZ À fjc-25.04.2024 

SIIY0G-7/qutoço(aTG)-15/2021-/80s 

e.1 @07 IaAukeshl 

aGI À farTefT q< M.A. No 

yfRa TT â yft Hoirg art EY 

favarHaf, 
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Current compliance report of Dumka Goods shed, in terms of timeline 

given in the action plan prepared by the joint committee duly constituted 

by Hon'ble NGT, EZ Bench Kolkata in M.A No. 13/2024/EZ in O.A. No. 

19/2021/ EZ in the matter of Ravi Shankar Mandal Vrs. Union of India and 

others. 

In light of the compliance of dircction of mecting of minutcs of joint committee held on 

03/04/2024 in the officc chamber of the principal Sccretary, Forest Environment & Climate 

Change Depart1ment, GOJ in compliance of the direction issued by the hon'ble NGT, EZ 

Bench Kolkata in its order dated 18/03/2024 in M.A No. 13/2024/EZ in O.A No. 19/2019/EZ 

in the matter of Ravi Shankar Mandal Vrs. Union of India and others, Dumka Goods shed 

1was inspected on 15.05.2025 by the following officials : 

ii 

iii. 
iv. 
V. 

vi. 
vii. 

Sri Anjaneyulu Dodde, Deputy Commissioner, Dumka 

Sri Amul Kumar Soren, Regional Officer JSPCB, Regional Office Dumka 

Sri. Marshal A silva, Sr.DCM, E.R, Asansol 

Sri Sameer Kumar Baraik, A.E.E, JSPCB, Regional Office Dumka 

Sri Sanjay Kumar, GSS, Goods Shed Dumka Railway Station 

Sri Ramasish Chaterjee, GM-WBPDCL 

Sri Chandra Shekhar,VP, BGR 

Inspection has been carried out for the remaining compliances listed below. 

Points of A ction Plan 

PTZ cameras are not installed at Phulo Jhano Chowk 

Dust collection has not been installed at the Railway 

Siding in accordance with the directions given, 

GI shect with a height ranging from 20 to 25 lect, hns 
not been installed between coal siding railway line 

D:ARallway Statlon Ratingl TIme bound actlon plan dumka slding 2025 

Compliance Status 
PTZ cameras have been 
installed at Phulo Jhano 

Chowk. Photograph 
enclosed as Annexure - I 

In this regard, Asst. Comml. 
Manager -I, Eastern 
Railway, Asansol has 
submitted a request letter 
Ref no. C.4/Pollution 

ControlASN/20 Asansol, 
Dated 19-05-2025. 
Stating that installation of 
dust collector in such an 
open space of Dumka 
Goods Shed to mitigate the 
coal dust is not feasible 

However PM 10 analyzer 
has been installed at the 

railway siding to monitor 
PM10 levels, with its online 
connectivity provided to the 
JPSCB Server. Letter 
encloscd as Annexure - II 

The GIl sheet, with a height 
ranging from 20 to 25 feet, 
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f 

no.05 and 06 to prcvent dust and airborne particlcs from 
the siding arca from cntering into the passcnger arca 

07 Fog mist cannon are installed and functional in the 

north direction and 3 more fog mist cannon are to be 

installed in the same direction 

wharf area and ths sace beiwen railway line no.05 and 

06 to mitigate the dispersion a re-suspended dust and 

airborne particBes 

has been installed between 
coal siding railway line no. 

05 and 06 to prevent the 
dust and airborne particles 

from the siding area from 
entering into the passenger 

No water sprinklers have been installed on the side of During the inspection, the 

stone chips siding to control the dust particles 

area. 

(Amul Kumar Soren) 
Regional Officer, JSPCB, Dumka 

14 Nos. of fog mist cannon 
have been installed, at the 
railway siding for effective 

dust suppression. 

A pucca approcih road ha3 Ot been constructed in theA pucca approach road has 

D:\Railway Statlon Ratingl Time bound actlon plan dumka slding 2025 

GSS of the Goods Shed at 
Dumka Railway Station 
informed that five mist fog 
cannons have been 

purchased and are currently 

in the process of being 
installed. The construction 

of platforms for the fog mist 
cannons and the water line 

connections is also 

underway. 

Wheel washing and vehicle wetting facility has not WBPDCL has developed a 

been developed at the specified location. 

been constructed using 
concrete railway Sleeper in 
the wharf area and the space 
between railway line no. 05 
and 06 to mitigate the 
dispersion of re-suspended 
dust and airborne particles. 

combined coal wetting & 
wheel washing facilities in 
transportation route at 
mauza-Hetkoria near Nakti 

village before entering the 
populated area of Dumka 
town. 

(Anjancyulu Dodde) 
Deputy Commissioner, Dumka 
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Fig- 02 PTZ camera at phulo Jhano Chowk. 

Fig- 01 Joint committee. 

Annexure-| 

Fig- 03 GI sheet height ranging from 20 to 25 feet 

between railway line no. 05 and 06. 
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Fig- 04 fog mist cannon installed at railway siding. 
Fig- 05 Combined coal wetting and wheel washing 
facility. 

Fig- 06 Pucca approach road between railway line no. 05 and 06. 
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EASTERN RAL WAY 

No.C.4/Pollution Control/ASN/20 

Regionat Ofticer 

SR. DCM's OFFICE, DRM BULDING, EAsRNRAn WAY, AANSODVION A.AN0 

Jharkhand State Dollutiom Contreol B0ard. 
Dumka, Jharkhand 

Annexure-||. 

This is to bring to your kind attention that vhile 

Goods shed, this divIsIOn had brought to your notice that 
IS not fe asible. 

(173) 

Sub Non feabilty of installaho) of dust olleton m op spae of mt ood 

shed 

This is for your kind information please 

A0ol Dated |0, 0. 

omplyg for teoew.lofUOo unk 

stall.ation of Dut olltotot pe t 

In addition to the above, durng joint vist at Dumkt goody shed ute on 0 20}", Iy 
Dumka and Sr. DCM/ASN to probe the pollution related isues, it w.) one a.an nfoinet iy 
Sr. DCM/ASN and there was a consensus that to function properly a dunt ollo to! cod at of 

succession to reduce dust particle from ar This pont of succession s not av.ail.able .at Dmk, . 
shed with such an open space so installation of dust collector in such an open space of Duka 

gOods shed to mitigate the coal dust is not feasible 

(Ravi Shanhar Pasd) 

tor St Div (ommnl ManHe 
tastenn Ralway, A0wol 
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EASTERN RAILWAY 
SR. DCM’s OFFICE, DRM BUILDING, EASTERN RAILWAY, ASANSOL DIVISION, ASANSOL 

No. C.4/Pollution Control/ASN/20     Asansol Dated 19/05/2025 

Regional Officer, 

Jharkhand State Pollution Control Board, 

Dumka, Jharkhand 

Sub: Non feasibility of installation of dust collector in an open space of Dumka goods shed. 

 This is to bring to your kind attention that while complying for renewal of CTO for 

Dumka Goods shed, this division had brought to your notice that installation of Dust Collector at 

open spaces is not feasible. 

 In addition to the above, during joint visit at Dumka goods shed site on 15/05/2025 by 

DC, Dumka and Sr. DCM/ASN to probe the pollution related issues, it was once again informed 

by Sr. DCM/ASN and there was a consensus that to function properly a dust collector needs a 

point of succession to reduce dust particle from air. This point of succession is not available at 

Dumka Goods shed with such an open space so installation of dust collector in such an open 

space of Dumka goods shed to mitigate the coal dust is not feasible. 

 This is for your kind information please. 

         (Signature) 

         19/05/25 

         (Ravi Shankar Prasad) 

                  Asstt. Comml Manager I 

         for Sr. Divl Comml Manager, 

         Eastern Railway, Asansol 

 

Annexure-II TYPED COPY 
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ya HA-7/qutouco (are)-15/ 2021-2279 

ANNEXVeE -< 

TOTO, T, faais-o//es 

Hfy NGT, ololGIT faaIEiT qIG M.A. No-13/2025/EZ in 0.A. No 

SIIYiG-7/qafoyqoara)-15/2021- 2279 

MeTHR GYyT fags H-y NGT, GIAIGT À fIRET qG M.A. No 

13/2025/EZ in O.A. No-19/2021/EZ fih-08.04.2025 yIfRT 3ATGT ¾I HT Hg pr gy 

farau, 

( GÍTNGceI) 
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